
Govemment of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu

*****

subject:-Litigation Reforms and effective monitoring of Litigation in Union

territory of Jammu and Kashmir-Appointrnent of Offrcer In charge (OIC)

Litigation

GOVERNMENT ORDER NO: - 6322- JK (LD) of 2026

DATED: - 19- 05 - 2026

Sanction is hereby accorded to the appointment of Officer's of Police /Home

Department as mentioned in annexure to this Government order as officer In

charge Litigation (oIC) for the cases indicated against each including contempt

petition, if any, pending before Hon'ble Supreme Court of tndia/ Hon'ble High

Court of J&K and Ladakh/Central Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC's shall be

govemed by the provisions of Govemment order No.1673-JK (LD) of 2021 dated

24.03.2021.

By order of Government of Jammu and Kashmir'

sd/-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dated:19.05.2026No:-LAW-OIC/5/2026

Copy to the:-

l. Learned Advocate Ceneral, J&K.

2. Principal Secretary to Hon'ble Lieutenant Governor, Raj Bhawan'

3. Joint Secretary(J&K), Ministry of Home Affairs' Government of India'

4. Registrar General, High Court ofJ&K and Ladakh, Jammu/Srinagar'

5. Principal Secretary to Hon'ble ChiefJustice' High Cout ofJ&K and Ladakh'

6. Principal Secretrry to Covernment, Home Department

7. Director Litigation, Srinagar/ Jammu.

8. Assistant Law Officer concerned

9. Officer ln Charge Litigation (OtC).

10. Private Secretary to Chief Secretary for information ofChief Secretary'

I l. Private S€cretary to Commissioner Secretaly Law

12. Incharge website.

13. Government Order file.

14. Concerned file.
e

iZ
Deputy Legal Remembrancer

hat)



Annexure to the Government Order No.6322- JK (LD) of2026 dated 19.05.2026

S No. Title of the Case lorc
l FIR No. 9412025 registered with Police Station hri Arun Jamwal' DySP, SDPO

it ur, ur
'l Rakesh Kumar Choudhary Pvt. Ltd. Vs. Mr. r. Arvinder Singh (JKPS) Addl.

shwani Kumar & Others. P TraIIic City, Jammu

J P(C) No. 263112025 titled Manzoor Ahmad Sheikh . Shivek Sharma' JKPS2363

s. UT of J&K and others

l P(C) No. I 688/2019 titled Rafiq Ahmad Mir Vs h. Shivek Sharma, JKPS-23632

UT of J&K and others. P PC Kupwara'

5 Asif Hussain Shah Versus U.T of J&K and Ors. in r. Khurshid Ur Rehman' DYSP

.A No. 14712026. ID No. EXK-952274 of IRP-l0th
N,

e

Dy.SP PC Kupwara,


